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CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

EROSION BY GANGA OF SAMA-
DHI,OF GURUDEV RABINDRA-
NATH TAGORE

SHRI AMIYANATH BOSE (Aram-
bagh) : Sir, 1 call the attention of the
Minister of Home Affairs to the following
matter of urgent public importance aud I
tequest that he may make a statement
thereon :

*“The reported erosion and threat of
immediate  destruction by rever
Ganga of the Samadhl of Gurudev
Rabindranath Tagore at Nimtola
Burning Ghat, Calcutta.””

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARN SHUKLA) 1 Mr. Spea-
ker Sir, Facts regarding the reported
eroslon by river Ganges and consequent
threat to the Samadhl of Gurudev Ravindra
Nath Tagore are being ascertalned. The
Government would be most anxious to en-
sure that safety of the Samadhi of the
Gurudeyv {s not in any manner threatened,

SHRI AMIYANTHA BOSE : Full de-
talls of the danger with which the Samadhl
of Gurudevis threatened today has been
published in the Bengall paper Jugantar
of 8th May. 1 may shortly tell you that
Ninitola Burning Ghat area Is perpetually
threatened by ¢roslon from the river Gan-
ges, In view of the uncertain foundation
of the Samadhi. no suitable memorial also
has been erected at the place. That place
fs not only a place of pligrimage for the
people of Indla, bnt those of us who live
fa Caicutta koow that people from different
parts of the world vislt that place. I would
Wke to put two questions to the minister
and I hope Ishall get positive answers.
Pirstly, Is the Government of India going
to treat that samadhi as a national shrine—
} emphasic the words ‘’national shrine’*—
and secondly, is the Government of India
going to take full rreponsibility and initia-
tive.In constructing & suitable memorfal at
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that place In cooperation with the local
authoritles ?

SHRI VIDYA CHARAN SHUKLA :
We are grateful to the hon. member for
having raised the question and drawn the
attention of Parliament to this important
question, We do and we will treat this
fmportant qvestion, We do and we wil
treat this samadhi as a national shrime,
Whatever action and responsibllity is taken
by the Union Government to protect or te
look after the national shrines will also be
taken as far as this national shrine is con-
cerned,

SHRI S, C. SAMANTA (Tamluk) :
What facts are belng ascertalned by thy
Central Government ? Who s responsible
for the preservation of the Samadhi—
Calcutta Corporation or West Bsngal
Government or Central Government-and
what are they doing to preserve it ?

SHRI VIDYA CHARAN SHUKLA
This is a very pertinent question, When
this Calling Attentlon Notice was recelved
by us we tried to fiod out who {s looking
after thls natfonal shrine, According to
the Allotment of Business Rulés of the
Government of India the Ministry of Works,
Housing and Urban Development is suppos-
od look after the national shrines in the
country. Now this particular area falls in
the jurisdiction of the Calcutta Municipal
Cooperation,  Therefore, 1t is not very
certajn who would have the authority to
maiatalin that area. As I Indicated earlier,
the Government of Indfa would take ft up
as a national shrine and the Minlstry cone
cerned would look after it,

SHRI B, K. DASCHOWDHURY
(Cooch-Bihar) : The Statment of the Mials-
ter Is very short, I am really sorry to find
that the Goveromet of Indla have not yet
made up their mind whether this pardcular
place, the last resting place of Gurudev
Rabindranath Tagore will be taken up by the

-Government of India uader its own are as a

natlonal shrine. In the siatement it has
simply been stated “‘the facts are belng
ascertained’’. The Govérnment have pro-
bably forgotten this fact that the author of
Jona-gama-nana, the natiol anthem, Gurudev
Rablndranath Tagor, was the only person to
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[Shri B. K. Daschowdhury]
conjure within the comity of natlonal even
when we were lo bondage. We are not going
to deal with the other aspects of Gurudev
Rabindranath Tagore but it is enough to say
that he was th: only person who was the
real Ambassador of Indla, even when we
were in bondage. though without any accre-
didon, We are really sorry that this govern-
ment have come out with the staement “*we
will look into the matter whether a natio-
nal shrine has to be made In that place® I
charge this government of not being qulck
enough in taking & diclsion, And what do
we find today ? Within pine years of the
centenary of Gurudev Tagore,, his resting
place Is threatened to be eroded away by
the river Ganga, and the MiInistes says that
the responsibility is with tne Port Commis-
sloper Calcutta, we have seen that press
statment, The Port Commissioner |s taking
certain steps to protect and preserve at least
the western wall of this bullding by putting
certaln boulders and stones each and every
year, it is really a matier of regret that this
government did not try to find out ln the past
23 years, as to what happeped about this
last resting place of Gurudev Rabindrath
Tagore. S0, 1 would llke to koow from the
government within which time this govern-
ment will filpally decide this matter and
whether along with the scheme of the patio-
nal shrine this government would construct
a ghat along the river Ganges by the side of
the Nimtola Burning ghat where the present
Samadhi exists, like that exils of the Gandhi
ghat at Barrackpore and make it more beau-
tiful so that It cao attract visltors from
forelgn countries,

SHRI VIDYA CHARAN SHUKLA
1 have already indicated that the facts regar-
ding the eroslon are being collected, I did
refer to facts about other thiogs, If there
was any ncglect, it is neglect by all parties-
local parties , people living there plus the
Government of Iodia. I am not trying to
apportion blame, All I am saying Is that
this natlonal shrioe so far. unfortunately did
oot attract the attention that it deserved.
But I am very grateful to the hon. Member
Shri Pose, for having ralsed this matter here,
I hope that whatever deficlencles remained
in the past would be made up, rather more
than made up in the future and that we will
be able to make a national shrine which
really be In accordance with the glory of

Gurudev Tagore,
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SHRI SAMAR GUHA (Contal) !
Gurudov Rabindranath Tegore s not only
for Indla but for the whole of humanity and
an Immortal emblem of the supreme
expression of excellence of beauty and
grandeur of the great soul, Hls samadhi Is
a place of pilgrimage not only for the Indian
people but, as I have sald, for the whole
humanity, It is almost thirty years since
Gurudev passed away, The late Sures-
chandra Majumdar of the Ananda Bazar
Patrika, who formed a committes, tried
his best to draw the attentlon of the
Calcutta Corporation, the Government of
West Bengal and the Central Government to
the preservatlon of the samadhi of Gurudev
Rablndranath because It was belng threa-
tencd almost every monsoon by the erosion
of the Ganga. He also tried to draw the
attentlon of the Central Government as well
as other agencles to building up a sultable
memorial or a national shrine, as my hon.
frlend has said, on that samadhi.

Let us not forget that Mahatmaji and
Pandltji used to address him not as Rabin-
dranath but always as Gurudev, I thooght,
our Prime Minister would be emotlonally
impelled today elther to assoclate herself
with thils or to reply to this question
because she had her learning in her younger
days at the feet of Gurudev at Shantl
Niketan, How affectiopately she was
treated by Gurudev. It was Gurudev who
used to call her Priyadarshini Indira by
which name she Is known. I thought fhat
the Priyadarshini of Recbindranath should
have been present In the House audsh_q
herself should have offered all possible help
and assistance for his samadhi. '

Now this Is the month of May. Afier
June and July the Ganga will be furious
with the onset of the monsoon, with the
result that in every probablity this year
the samadhi of Rabindranath will be
threatened and washed away, as it happoned
in the case of Swaml Vivekeananda on the
Ganga, To our shame, it were the nters
natlonal disciples of Swaml Vivekananda whé
contributed lakhs of rupees to preserve that
samadhi and within a year It was dooe,
I want to know whether Government wiH
take it very serfonsly and without losing sny
time, because thers s no time, send a tomrn
to dovise ways and means, ecither by
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putting up stone slabs or concrete slabs or
by erecting a spur, to protect the samadhi.
The first thing to be done Is that the
sunadhi will have to be proved and It
‘will have to be seen that this year’s monsoon
does not threaten the samadhi of Gurudev
Rabindranath, Secondly, what steps will
Government take to bulld a sultabie
memberial, a natlonal shrine, on that place
of pligrimage not only for the Indian people
‘but for humanity at large ?

SHRI VIDYA CHARAN SHUKLA :
-The hon, Member has made wvery wvaluable
suggestions and we shall definitely take
steps—1 am sure, the Port Commissioner,
:Calcutta, under whose jurlsdiction this
area comes will take Immediate steps—to
see that the threat of eroslon from the River
Ganga does not In any way threawen the
somadhi of Gurudev.

- About steps that would have to be
taken to creat a samadhi, that would be
handled by the Ministry of Works, Housing
and Ucban Development, which s in charge
of natiopal shrinal shrines and national
monuments. I am sure, this work will be
done with due expedition,

SARI SAMAR GUHA : Will the
Central Government take over the
responsibllity ?

SHRI VIDYA CHARAN SHUKLA :
As 1 sald, it will have to be dooc by one
.of the ministries of the Ceairal Goverament,

PAPERS LAID ON THE TABLE

ANNUAL REPORTS OF UNIVERSITY
‘GRANTS COMMISSION AND OF INDIAN

ScHooL oOF MINES, DHANBAD
AND AUDIT REPORT OF LLT,,
BomBAY

THE MINISTER OF EDUCATION
AND YOUTH SERVICES (DR. VK.R.V.
RAO) : I beg to lay on the Table: —

(1) A copy of the Annual Report of
the Univensity Grants, Commilssion
fo the yoar 196869, under Section
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18 of ‘the Universty Grants
- Commission Act, 1956, [Placed in
Library. See No, LT-3519/70])

(2) A copy of the Annual Report of the
Indian School of Mines, Dhanbad
for the year 1968-69. [Placed in
Library See No. LT-3520/70)

.(3) (I A copy of the Certified
Accounts of the Indlan
Institute of  Technology,

Bombay, for the year 1967-68
along with the Audit Report
thereon, under  sub-section
(4) of section 23 of the
Institutes of Technology Act,
1961,

A statement showing reasons
for delay in laylng the above
document,  [Placed in
Library See No, LT-3521/70]

0]

REPORT OF CENTRAL INSTITUTE OF
ENGLISH HYDERABAD FOR
1968-69

faar war 72w ¥a1  HwmEg % qew
Hot (st Www xHA) : qeaw AR, &
F sinoft deqma, AT & aF 1968-
69 ¥ nfafafaqf geany gfaazT « ov
sfy a1 dedfvs ¥« an Tw W

T&ar § | [(Placedin Library. See No,
LT-3522/70]

UNioN PusLIC SERVICE COMMISSION
{ExemPTION FROM CONSULTATION)
AMENDMENT REGULATIONS, 1970

AND NOTIFICATION UNDER
ALL INDIA SERVICES ACT

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA): [ beg to
lay on the Table :—

(1) A copy of the Unlon Public Ser-
vice Commission (Exemption from
Coasultation) Amend Regu-

latlons, 1970 (Hlodl and English




